
CENTRhL ADMINISTRATIVE TRIBUWL 
S 	 BOAY_  BENCH 

C.P. No. 101/95 IN 
O.A. No. 446/94 

Shri. N. V. Annigeri 	 .... 	Applicant 

V/s 
Union of India & Ors. 	 .... 	Respondents 

CCRAM : Hon'ble Shri Justice M. S. Ishpande. Vice Chairman 
Hon'ble Shri P.  P. Srivastava, N(A). 

TRIBUNALS Q.DER 	 Dated : 4.8.95 

a. Sinci, counsel for applicant. 

C.P. No. 101/95 returnable on 30.10.95. 
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